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O R D E R (in circulation)

Justice L. Narasimha Reddy:

This R.A. is filed with a prayer to review the order dated
16.10.2019 in O.A. No.2255/2019. The file is circulated and we
have perused the entire record carefully. All the points urged by
the applicant were dealt with in the order in the O.A. and it is
not mentioned that any plea raised by him was not taken into

account by the Tribunal while deciding the O.A.

2. We do not find any merit in the R.A. and it is accordingly

rejected in circulation.

( Mohd. Jamshed ) ( Justice L. Narasimha Reddy )
Member (A) Chairman

/sunil/



